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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DFLHI

C.P.NO.360/2003 IN 0.A.N0D.887/2003

Monday, this the 27th day of Qctober. 2003

-

Hon’ble Shri Kuldip Singh, Member
Hon’ble Shri S.K.Naik, Member (A

]

477 India Narcotics Executive Officers Association
{An Association recmgﬁvgeﬁ vide M'ﬂﬂstry’;
F.NO.B-12017/85-AD IV-A dated 23,2.2001)
through the General Secretary '
19, The Mall, Morar, Gwalior-474008
Madhya Pradesh and having its hranch office
at U=t Green Park Extension
Yusuf Sarsi New Delhs

2z 3.5.Dewangan
working as Suparintendant
govt. Dpium & Alkaloid Factories
27 ; Saré:wafi House, 5th Floor
Nehry Place, New Delhi-19

Ms. Vinita Roy
The Revenue Secretary
Ministry of Fi c
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